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CENTRAL ADMINISTRATIVE TRIBUNAL : PRINCIPAL BENCH
0f No.1368/94
New Delhi this the 4th Day of May, 1995,

Hon'hle Mr. N.V. Krishnan, Vice-Chairman (&)
Hon'ble Dr. A. Yedavalli, Member (1)

Undion of India through:

1. Chief Signal & Telecon
Fngineer (Nirman)
Morthern Railway,
faroda House,

Hew Delhi.

FANC

Dy. Chief Signal &

Telecom Engineer (PS)

0ffice of the Divisional

kailway Manager, '

Marthern Railway.

Hew Delhi. SiLAppticants

{8y Advocate Sh. P.S. Mahendru)
Yersus
1. Sh. Nihut Ram, S/¢ SH. Ram Sumer,
‘through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan).
2. The Presiding 0fficer,
Central Govt. Labour Court,
Kasturha Gandhi Marg,
few Delhi. e Respondents

(By Advocate @ None)

ORDER (Oral)
{(By Mr. N.¥. Krishnan, Vice-Chairman (A})

The applicants are the Chief Signal Telecon
Engineer, Northern Railway and h%sbbeputy Chief Sianal &
Telecom Engineer  (P.5.7. They are agorieved by the
fnnexure A-1 order of the learned Presiding Officer df
the Central Government  Labour  Court in LC&%Qﬁfﬁé

{Annexure A=1) by which the ¢laims of the workman, the

first respondent herein has been allowed to the extent of

Rs, 7,703/~ It s stated that the Labour Court has no
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